159 Written Answers

THE MINISTER OF STATE IN-
“CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) and (b) The
State Transport Authority, Delhi,
which is the competent authority to
decide upon the fare structure for ve-
hicles like autorickshaws and taxis in
Delhi, hag allowed an increase of about
25 per cent in fares., The increase has
“been allowed in view of the increase
in operational cost of these vehicles
"since 6th March, 1974, when the fares
were last revised by the State Trans-
vort Authority.

Unemployed allownace ip Delhi

2160. SHRI AMARPROSAD CHAK-
RABORTY:
SHRI KISHAN LAL
SHARMA.

Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
~pleased to state:

(a) whether it is a fact that jobless
persons in Delhi are proposed to be
given an allowance of Rs. 35.40 per
month; and

(b) if so, what are the details there-
-of?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a) No,
Sir.

(b) Does not arise.

Nufrition-cum-Health Scheme of +he
N.D.M.C,

2161. SHRTMATI MARGARET
ALVA;
SHRIMATI LEELA DAMO-
DARA MENON:

Will the Minister of HEALTH AND
FAMILY WELFAE be pleased to

State whether it is a fact that Govern-
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ment propose to wind up the Nutri-
tion-cum-Health Scheme of N.D.M.C.
during the International Year of the.
Children from April, 1979, ang if so,
how Government propose to absorb
the employees working under this
scheme?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): There is no proposal for wind-
ing up the Nutrition-cum-Health
Scheme of New Delhi Municipal Com-
mittee during the International Year
of the Children from April, 1979.
Therefore the question of absorbing
the employees working under this
scheme does not arise. .
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+[Accounts Department of Railways

2162, SHRI JAGJIT SINGH
ANAND:
SHRI BHOLA PRASAD:

Will the Minister of RAILWAYS
be pleased to state:
(a) whether it is a {fact that

there are certain guidelines fixed by
Government for the employees work-
ing in the Accounts Department of
Railways; and

(b) if s0, what are the details
thereof and what is the number of
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